FILING REPORT ASON :04/11/2020

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 BLAPL/0007927/2020 RABINDRA KUMAR Sibananda Patra KUMBHARAPARA /47 /2020
VS VS 0
STATE OF ODISHA I
2 BLAPL/0007928/2020 RATNAKAR SWAIN SATYA RANJAN MULIA ABHAYACHANDPUR /89 /2020
Vs VS 0
STATE OF ODISHAA I
3 BLAPL/0007929/2020 SEKHAR SUMAN BIRA @ SUMAN BIRA JYOTIRMAYA SAHOO GUNUPUR /89 /2018
VS VS 0
STATE OF ODISHA I
4 BLAPL/0007930/2020 NAGI @ NAGEN KUMAR BEHERA DEEPAK KUMAR SAHOO BANARAPAL /248 /2019
VS VS 0
STATE OF ODISHAA I
5 BLAPL/0007931/2020 SANTOSH MAJI BIRAJA PRASANNA DAS PATNAGARH /262 /2019
VS VS 0
STATE OF ODISHA I
6 BLAPL/0007932/2020 ASBHAYA NATH @ ABHAYA NATH HIMANSHU SEKHAR PANDA KHAIRA /53 /2020
Vs VS 0
STATE OF ODISHAA I
7 BLAPL/0007933/2020 ROHIT PADHAN SATYA NARAYAN MISHRA - 4 MUDANPUR RAMPUR /38 /2019
VS VS 0
STATE OF ODISHA I
8 BLAPL/0007934/2020 SANTOSH KUMAR TRIPATHY @ SANTOSH K AHLNANERIPASEKRMAR PANDA BHADRAK TOWN /254 /2020
VS VS 0
STATE OF ODISHA I
9 BLAPL/0007935/2020 JUBER AHAMAD BIBHUTI RANJAN MOHANTY /10
Vs VS 0
STATE OF ODISHA I
10 BLAPL/0007936/2020 BHARATA DAS @ BAINA @ BHAGABATA DAB.S.DASPARIDA SORO /333 /2020
VS VS 0
STATE OF ODISHA I
11 BLAPL/0007937/2020 DINESH KUMAR MISHRA B.S.DASPARIDA PURI SADAR /261 /2020

VS
STATE OF ODISHA

VS
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12 BLAPL/0007938/2020 UPENDRA MUNDA B.SDASPARIDA CHAMPUA /105 /2020
VS VS 0
STATE OF ODISHA I
13 BLAPL/0007939/2020 SAGAR @ SOMANATH NAYAK AMITAV TRIPATHY ITAMATI /103 /2020
VS VS 0
STATE OF ODISHA I
14 BLAPL/0007940/2020 BIKRAM REDDY P.C.MISHRA NAYAPALLI P.S. /259 /2019
VS VS 0
STATE OF ODISHA I
15 BLAPL/0007941/2020 SANJT KUMAR PATEL @ SANJIT PATEL B.SAHOO KUCHINDA /198 /2020
VS VS 0
STATE OF ODISHA I
16 BLAPL/0007942/2020 SURYAKANTA @ SURIYAKANTA MANSINGHM2RINU KANTA MOHANTY KHANDAGIRI P.S. /140 /2018
VS VS 0
STATE OF ODISHA I
17 BLAPL/0007943/2020 PURUSOTTAM BHOI DURGA PRASANNA MISHRA JUJUMURA /106 /2020
VS VS 0
STATE OF ODISHA I
18 BLAPL/0007944/2020 MUKESH BHOI B.SAHOO SASON /112 /2015
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0007945/2020 MANGAL GAGRAI @ MONGAL GAGARAI  ARIJEET MISHRA GHAGARBEDA /31 /2020
VS VS 0
STATE OF ODISHA I
20 BLAPL/0007946/2020 KARUNAKAR MOHANTA A K.SARANGI KALIAPANI /79 /2019
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0007947/2020 RAKESH KUMAR BAIRIGANJANA MOHAPATRNI@LRAKESHING NANIASOUBHAGY A MOHAPATRA DHARMASALA /297 /2019
VS VS 0
STATE OF ODISHA I
22 BLAPL/0007948/2020 JOGENDRA KUMAR @ JTENDER PRATIK NAYAK JEYPORE SADAR /86 /2018
VS VS 0
STATE OF ODISHA I
23 BLAPL/0007949/2020 SURJAN MUNDA AMULYA RATNA PANDA LAHUNIPADA /104 /2019
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VS VS 0
STATE OF ODISHA I

24 BLAPL/0007950/2020 MIR RAJA ALLI ANIRUDHA DAS BALASORE VIGILANCE /28 /2020
VS VS 0
STATE OF ODISHA(VIG.) I

25 BLAPL/0007951/2020 SAMUEL EKKA SOUMYA RANJAN DAS RAJGANGPUR /294 /2019
VS VS 0
STATE OF ODISHA I

26 BLAPL/0007952/2020 ANJAY KUMAR SHAU RN.BISWAL /10
Vs VS 0
STATE OF ODISHA I

27 BLAPL/0007953/2020 SANJIB RAO BADANAYAK RAGHUNATH BISWAL NANDAPUR /30 /2019
VS VS 0
STATE OF ODISHA I

28 BLAPL/0007954/2020 AMIRUDDIN KHAN @ AMIR ASIT KU JENA DELANGA /153 /2020
VS VS 0
STATE OF ODISHA I

29 BLAPL/0007955/2020 SUBAS CHANDRA SAHU RN.BISWAL /10
VS Vs 0
STATE OF ODISHA I

30 BLAPL/0007956/2020 RAHUL KUMAR SAH B.S.PANIGRAHI PLANTSITE /269 /2020
Vs VS 0
STATE OF ODISHA I

31 BLAPL/0007957/2020 SATYA SANGRAM SAHOO PRASANTA KU. ROUTRAY BARGARH /188 /2020
VS VS 0
STATE OF ODISHA I

32 BLAPL/0007958/2020 KALI @ SURYA PRASAD SWAIN SAROJKUMAR PADHY PURI SADAR /272 /2019
VS VS 0
STATE OF ODISHA I

33 BLAPL/0007959/2020 MOHAMMAD ARBAZ @ MANGULU ASIT KUMAR JENA DELANGA /153 /2020
Vs VS 0
STATE OF ODISHA I

34 BLAPL/0007960/2020 BISWANATH SUTAR @ BISU RN.BISWAL /10
VS VS 0
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STATE OF ODISHA Il
35 BLAPL/0007961/2020 ASHOK @ ASHOK THELA PRASANTA KUMAR ROUTRAY BARGARH /188 /2020
VS VS 0
STATE OF ODISHA I
36 BLAPL/0007962/2020 CHANDINI NAMDEV PRASANTA KUMAR SAHOO JEYPORE TOWN /57 /2019
VS VS 0
STATE OF ODISHA I
37 BLAPL/0007963/2020 SAMSAN HARIJAN ASIT KU JENA MATHILI /146 /2020
VS VS 0
STATE OF ODISHA I
33 BLAPL/0007964/2020 PIYAL HUSSEIN RAJA SAMARENDRA PATANAIK BASELI SAHI PS/148 /2020
VS VS 0
STATE OF ODISHA Il
39 BLAPL/0007965/2020 RAJ@SIVRAJDURIA@SIVRAJDURIA PRASANTA KUMAR NANDA POTTANGI /26 /2020
VS VS 0
STATE OF ODISHA I
40 CEREF/0000001/2020 KALANDI SWAIN CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
41 CMP/0000599/2020 TRILOCHAN DAS BISWAMBAR MOHANTY /1
VS VS 0
BHABANI PRASAD MOHANTY I
42 CMP/0000600/2020 TRILOCHAN DAS BISWAMBAR MOHANTY /1
VS VS 0
BHABANI PRASAD MOHANTY I
43 CMP/0000601/2020 NETAJ SANGHA OF IDGA COLONY A.C. MOHAPATRA /1
VS VS 0
BIDYALOK MOHAPATRA I
44 CONTC/0004728/2020 SABITA NANDA ADV /1
VS VS 0
BISHAL DEV I
45 CONTC/0004729/2020 SUBRAT MOHANTY ADV /1
VS VS 0
BISHAL DEV Il
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46 CONTC/0004730/2020 NARAYAN BEHERA ADV /1
VS VS 0
BISHAL DEV I
47 CONTC/0004731/2020 SUSHAMA NANDA ADV /1
VS VS 0
BISHAL DEV I
48 CONTC/0004732/2020 DILLIP KUMAR ODANDRA ADV /1
VS VS 0
SATYABRATA SAHU I
49 CONTC/0004733/2020 SUMITRA BEHARI JATESWAR NAYAK /1
VS VS 0
SAMARTH BARMA I
50 CONTC/0004734/2020 ASHOK KUMAR SETHI ADV /1
VS VS 0
SOURAV GARG I
51 CONTC/0004735/2020 SHYAM SUNDAR JENA ADV /1
VS VS 0
SATYABRATA SAHU I
52 CONTC/0004736/2020 SURYAKANTA BEHERA ADV /1
VS VS 0
SATYABRATA SAHU Il
53 CONTC/0004737/2020 BIJAY KUMAR MANSINGH ADV /1
VS VS 0
SATYABRATA SAHU I
54 CONTC/0004738/2020 RAJKISHORE SAHU BANABIHARI RAY /1
Vs VS 0
SATYABRATA SAHU I
55 CONTC/0004739/2020 KALANDI CHARAN SAHOO PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
SATYABRATA SAHU I
56 CONTC/0004740/2020 ANIRUDHA KUMAR DASH SUBASH CHANDRA PANI /1
VS VS 0
PRADEEP KUMAR MOHANTY I
57 CONTC/0004741/2020 ARATI MISHRA ADV /1

Page 5/35



ORISSA HIGH COURT

FILING REPORT ASON :04/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
SATYABRATA SAHU I
58 CONTC/0004742/2020 GURUBARI DALAI ADV /1
VS VS 0
CHHABIRANI PANDA I
59 CONTC/0004743/2020 UMESH CHANDRA DAS ADV /1
VS VS 0
SHUBHA SARMA I
60 CONTC/0004744/2020 AROOP KUMAR MOHANTY ADV /1
VS VS 0
SHUBHA SARMA I
61 CONTC/0004745/2020 DEBADHI SAHOO ADV /1
VS VS 0
RANJAN KUMAR PATRA I
62 CONTC/0004746/2020 PRASANTA KUMAR SAHOO ADV /1
VS VS 0
AJT KUMAR JENA Il
63 CONTC/0004747/2020 BIJAYA NANDA BEHERA ADV /1
VS VS 0
ATUL KUMAR JAIN I
64 CONTC/0004748/2020 MADHUSUDAN KHADENGA ADV /1
VS VS 0
SATYABRATA SAHU I
65 CONTC/0004749/2020 LAXMI NARAYAN PRADHAN ADV /1
VS VS 0
SATYABRATA SAHU I
66 CONTC/0004750/2020 LALIT MOHAN RATH ADV /1
VS VS 0
SATYABRATA SAHU I
67 CONTC/0004751/2020 JAGABANDHU KAR ADV /1
VS VS 0
SATYABRATA SAHU I
68 CONTC/0004752/2020 GOPAL KRISHNA PRADHAN ADV /1
VS VS 0
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SATYABRATA SAHU Il
69 CONTC/0004753/2020 SIMANCHALA SAHOO ADV /1
VS VS 0
SATYABRATA SAHU I
70 CONTC/0004754/2020 AKSHAYA KUMAR SAHU ADV /1
VS VS 0
SATYABRATA SAHU I
71 CONTC/0004755/2020 BISWANATH MANGARAJ ADV /1
VS VS 0
SATYABRATA SAHU I
72 CONTC/0004756/2020 SARBESWARI BEWA PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
SATYABRATA SAHU Il
73 CONTC/0004757/2020 SUCHITRA PATTNAIK ADV /1
VS VS 0
BHAWANI SHANKAR CHAYANI I
74 CONTC/0004758/2020 RUTUMBARA PRAGNYA PARIDA ADV /1
Vs VS 0
G. MATHIVATHANAN I
75 CONTC/0004759/2020 DHRUBA CHARAN MALLICK ADV /1
VS VS 0
DR. BRUNDA DEE I
76 CONTC/0004760/2020 MINNA JENA ADV /1
VS VS 0
DR. MONA SHARMA I
77 CONTC/0004761/2020 AMITA MOHAPATRA ADV /1
VS VS 0
PRADIPTA KUMAR MOHAPATRA I
78 CONTC/0004762/2020 SRIDHAR KUMAR RATHA ADV /1
VS VS 0
RAMA CHANDRA NAYAK I
79 CONTC/0004763/2020 BHAGIRATHI PRUSTY ADV /1
VS VS 0

STATE OF ODISHA
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80 CONTC/0004764/2020 BALA CHANDRA MOHAN PATTNAIK ADV /1
Vs VS 0
G. MATHIVATHANAN I
81 CONTC/0004765/2020 DILLIP KUMAR SAHOO ADV /1
VS VS 0
SATYABRATA SAHOO I
82 CONTC/0004766/2020 SURATILATA PARIDA ADV /1
VS VS 0
JAGANNATH PAHI I
83 CONTR/0000062/2020 SASMITA NAYAK DILLIPRAY 110
VS VS 0
CHARAN MINA SINGH I
84 CRLA/0000552/2020 PINTU @ CHANDRAKANTA MOHAPATRA  PARTHA SARATHI NAYAK PANIKOILI /66 /2020
Vs VS 0
STATE OF ODISHA I
85 CRLMC/0001555/2020 MANU @ BHALU @ PRAMOD KUMAR BEHERBIRAJA PRASANNA DAS MAHILA P.S. BUXIBAZAR /174 /2013
VS VS 0
STATE OF ODISHA I
86 CRLMC/0001556/2020 BULU@SUMANTA DAS@SUMANTA KUMAR CS¥SDASH 110
VS VS 0
STATE OF ODISHA I
87 CRLMC/0001557/2020 M/S ODISHA INFRATECH PVT.LTD. P.K.GHOSE EOW,BHUBANESWAR /8 /2020
VS Vs DISTRICT & SESIONS JUDGE,BHUBANESWAR(K hordha *)
STATE OF ODISHA TR/0000414/2020
83 CRLMC/0001558/2020 K.DHIREN KUMAR DORA SWAYAMJIT ROUT ASKA /21 /2020
Vs VS 0
STATE OF ODISHA I
89 CRLMC/0001559/2020 RABINDRA KUMAR PATTNAIK @RABINDRA NXM H PRESMI BOSE BERHAMPUR TOWN /40 /2020
VS VS 0
STATE OF ODISHA I
90 CRLMC/0001560/2020 BIRAJMOHAN MOHANTY DEVASHIS PANDA BALASORE VIGILANCE /15 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
91 CRLMC/0001561/2020 BIBEK KUMAR SHAW PRAFULLA KUMAR RATH BANKI /143 /2020

Page 8/35



ORISSA HIGH COURT

FILING REPORT ASON :04/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
92 CRLMC/0001562/2020 PURUSATTAM MOHANTA BHARAT CHANDRA PATRA 110
VS VS 0
STATE OF ODISHA I
93 CRLMC/0001563/2020 BISWA RANJAN CHUALSINGH B.S.PANIGRAHI K.NUAGOAN /23 /2019
VS VS 0
STATE OF ODISHA I
<Y1 CRLMC/0001564/2020 MANAS RANJAN DASH DEEPALI MAHAPATRA MAHILA (BERHAMPUR) /42 /2018
Vs VS 0
STATE I
9% CRLMC/0001565/2020 GEETANJALI MISHRA JUGALA KISHORE PANDA MARKAT NAGAR /109 /2014
VS VS 0
STATE OF ODISHA I
9 CRLMP/0001366/2020 LOBHABATI BEHERA BISWARANJAN DALAI 110
VS VS 0
STATE OF ODISHA I
97 CRLMP/0001367/2020 AKSHYA KUMAR PUHAN BIPLABA P.B.BAHALI /10
VS Vs 0
STATE OF ODISHA I
98 CRLMP/0001368/2020 TANOJKUMAR SAHOO BYOMAKESH TRIPATHY /10
Vs VS 0
STATE OF ODISHA I
99 CRLMP/0001369/2020 RABINDRA DIXIT MRITUNJAY BANERJEE 110
VS VS 0
STATE OF ODISHA I
100 CRLMP/0001370/2020 SASMITA SENAPATI ARJUNA CH. BEHERA NIMAPADA /255 /2020
VS VS 0
STATE OF ODISHA I
101 CRLMP/0001371/2020 DULEI PATRA @ MAHI SURYA KANTA PRADHAN /10
Vs VS 0
STATE OF ODISHA I
102 CRLMP/0001372/2020 JAGANNATH BARAL SAROJKUMAR PADHY /10

VS

VS
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STATE OF ODISHA I
103 CRLMP/0001373/2020 P.SWAPNESWAR PATRA ASIT KUMAR CHAUDHURY POLASARA PS /254 /2020
VS VS 0
STATE OF ODISHA I
104 CRLMP/0001374/2020 BRAJABANDHU MUDULI BYOMAKESH TRIPATHY /10
Vs VS 0
STATE OF ODISHA I
105 CRLMP/0001375/2020 MUKESH KUMAR GUPTA MANORANJAN MUDULI JONK /183 /2020
VS VS 0
STATE OF ODISHA I
106 FAO/0000683/2020 THE LEGAL MANAGER(CLAIMS),M/S HDFC EGROMENERAL INSURANCE CO.LTD /1
VS VS 0
RAMESH BEHERA I
107 FAO/0000684/2020 MANAGING COMMITTEE OF GADIBRAHMA GERLREUGIRSTHOOL /1
VS VS 0
STATE OF ODISHA I
108 LAA/0000028/2020 THE SPECIAL LAND ACQUISTION OFFICER,URFERLNITRADANGIGRUBSHION PROJECT /1
Vs VS 0
LAXMI PATEL I
109 LAA/0000029/2020 THE SPECIAL LAND ACQUISTION OFFICER, UABDL.STANDING COUNSEL /1
VS VS 0
ANTA PATRA I
110 MACA/0000716/2020 MANMATH BEHERA PRADEEP KUMAR MISHRA /1
VS VS 0

111

112

113

MACA/0000717/2020

MACA/0000718/2020

RPFAM/0000122/2020

DR.BHAGABAT PRASAD DAS
MILI KATUAL@MALIK

VS

GARI KRUSHNA PADHI

NATIONAL INSURANCE COMPANY LTD.

VS

BRUNDABAN MOHANTY

PRAKASH HARIPAL

VS

PRIYAMBADA@MITA BAG@HARIPAL

SURESH KUMAR JENA
VS

PRAMOD KU.TRIPATHY
VS

SARBESWAR BEHERA
VS
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114 RSA/0000198/2020 STATE OF ORISSA AGA. /1
Vs VS 0
NIRUPAMA DAS I
115 STREV/0000041/2020 STATE OF ODISHA ADDL.STANDING COUNSEL /1
VS VS 0
KALINGA ENGINEERS LTD. I
116 TRPCRL/0000046/2020 BIJAY KUMAR SWAIN H.S.DALAI KHANDAPARA /109 /2020
VS VS JM.F.C..KHANDAPARA (Nayagarh *)
MALAYA RANJAN JENA@ MALAYA JENA GR/0000105/2020
117 WP(C)/0029755/2020 SANKARA PRASAD ADHIKARI ASHOK KUMAR PANIGRAHI /1
VS VS 0
STATE OF ODISHA I
118 WP(C)/0029756/2020 ASHOK KUMAR DILLIPKUMAR MOHANTY /1
Vs VS 0
UNION OF INDIA I
119 WP(C)/0029757/2020 MAHESWAR PANDA SANJIB MOHANTY /1
VS VS 0
UNION OF INDIA I
120 WP(C)/0029758/2020 MADHUSUDAN PADHAN P.K.PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
121 WP(C)/0029759/2020 PADMAN MANDAL SANJIB MOHANTY /1
VS Vs 0
STATE OF ODISHA I
122 WP(C)/0029760/2020 RASIKA CHANDRA SAHU PK.PATTANAYAK /1
Vs VS 0
STATE OF ODISHA I
123 WP(C)/0029761/2020 BICHITRA KUMAR SAHOO SANJIB MOHANTY /1
VS VS 0
STATE OF ORISSA I
124 WP(C)/0029762/2020 SURESH KUMAR BEHERA SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
125 WP(C)/0029763/2020 SUDEEP RANJAN SAHOO DILLIPKUMAR MOHANTY /1
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VS VS 0
UNION OF INDIA I
126 WP(C)/0029764/2020 SRIDHAR SAMAL SUBAS CHANDRA DAS /1
VS VS 0
STATE OF ODISHA I
127 WP(C)/0029765/2020 JAMUNA KALO SAROJKUMAR DASH /1
VS VS 0
STATE OF ODISHA I
128 WP(C)/0029766/2020 SUNIL KUMAR PANIGRAHI MAYADHAR MISHRA /1
Vs VS 0
D.G. AND |.G. OF POLICE I
129 WP(C)/0029767/2020 RAMESH CHANDRA PRADHAN MAYADHAR MISHRA /1
VS VS 0
D.G. AND |.G. OF POLICE I
130 WP(C)/0029768/2020 SUSANTA KUMAR PRUSTY SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
131 WP(C)/0029769/2020 CHANDAN SABAR AMIT PRASAD BOSE /1
VS Vs 0
STATE OF ODISHA I
132 WP(C)/0029770/2020 FANINDRA BISHI MAYADHAR MISHRA /1
Vs VS 0
D.G. AND |.G. OF POLICE I
133 WP(C)/0029771/2020 SUSANT KUMAR SENAPATI AMIT PRASAD BOSE /1
VS VS 0
STATE OF ODISHA I
134 WP(C)/0029772/2020 RAMA KRUSHNA JENA MAHESWAR DASH /1
VS VS 0
CHAKRADHAR DAS I
135 WP(C)/0029773/2020 SANTOSH KUMAR PATEL MAYADHAR MISHRA /1
Vs VS 0
D.G. AND |.G. OF POLICE I
136 WP(C)/0029774/2020 SUDHANSU SEKHAR SAl MAYADHAR MISHRA /1

VS

VS
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D.G. AND |.G. OF POLICE Il
137 WP(C)/0029775/2020 BHASKAR NANDA MONIPRAKASH M.PRATAP @ PRATAP KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
138 WP(C)/0029776/2020 SUSHANTA KUMAR BHOI MAYADHAR MISHRA /1
VS VS 0
D.G. AND |.G. OF POLICE I
139 WP(C)/0029777/2020 SITARAM DAS SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
140 WP(C)/0029778/2020 ANUPAMA NAYAK DILLIPRAY /1
VS VS 0
STATE OF ODISHA Il
141 WP(C)/0029779/2020 BHUPEN KUMAR ACHARY A SUKANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
142 WP(C)/0029780/2020 PANCHANAN BEHERA L.K.MOHANTY /1
Vs VS 0
STATE OF ODISHA I
143 WP(C)/0029781/2020 JYJAINTO KUMAR RAY SASWATI MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
144 WP(C)/0029782/2020 MAMATARANI MALIK HIMANSHU SEKHAR PANDA /1
VS VS 0
STATE OF ODISHA I
145 WP(C)/0029783/2020 SUDHIR KUMAR PATTANAIK SANJAY KUMAR SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
146 WP(C)/0029784/2020 KABITA MAHAPATRA BISWABIHARI MOHANTY /1
VS VS 0
STATE OF ORISSA I
147 WP(C)/0029785/2020 PRABIR KUMAR DAS SP.DSASH /1
VS VS 0

STATE OF ODISHA
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148 WP(C)/0029786/2020 KASTU DEHURY BISWAMBAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
149 WP(C)/0029787/2020 KASTU DEHURY BISWAMBAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
150 WP(C)/0029788/2020 SUSHAMA SAHOO DAYANANDA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
151 WP(C)/0029789/2020 PRADIP KUMAR JALLY GOPAL SINHA /1
VS VS 0
STATE OF ODISHA I
152 WP(C)/0029790/2020 THAKUR PRASAD PATRA GOPAL SINHA /1
VS VS 0
STATE OF ODISHA I
153 WP(C)/0029791/2020 PRASANTA KUMAR PATTANAIK GOPAL SINHA /1
VS VS 0
STATE OF ODISHA I
154 WP(C)/0029792/2020 RAMESH CHADNRA SAHU B.PANIGRAHI /1
VS VS 0
STATE OF ODISHA Il
155 WP(C)/0029793/2020 BIBHU PRASAD DALAI B.PANIGRAHI /1
VS VS 0
STATE OF ODISHA I
156 WP(C)/0029794/2020 AMULYA KUMAR RATH PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ORISSA I
157 WP(C)/0029795/2020 BINOD BIHARI PAL PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
158 WP(C)/0029796/2020 HAJARI MUDULI BANABIHARI RAY /1
VS VS 0
STATE OF ODISHA I
159 WP(C)/0029797/2020 GANESWAR PANDA PRAFULLA KUMAR MOHAPATRA /1
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VS VS 0
STATE OF ORISSA I
160 WP(C)/0029798/2020 RADHAKANTA SETHI BANABIHARI RAY /1
VS VS 0
STATE OF ODISHA I
161 WP(C)/0029799/2020 BIBHU PRASAD DALAI B.PANIGRAHI /1
VS VS 0
STATE OF ODISHA I
162 WP(C)/0029800/2020 GUPTESWAR ADA PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ORISSA I
163 WP(C)/0029801/2020 SURESH CHANDRA SAHU B.PANIGRAHI /1
VS VS 0
STATE OF ODISHA I
164 WP(C)/0029802/2020 KALANDI CHARAN SAHOO PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
165 WP(C)/0029803/2020 GANGADHAR JENA SARAT KUMAR ACHARYA /1
VS Vs 0
STATE OF ODISHA I
166 WP(C)/0029804/2020 THE LIFT IRRIGATION DIPLOMA ENGINEERS BASGMANDA MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
167 WP(C)/0029805/2020 SCHOOL MANAGING COMMITTEE BAINCHA BRISHYRTSGHDOAR MISHRA /1
VS VS 0
STATE OF ODISHA I
168 WP(C)/0029806/2020 DRAUPADI MALLICK MANOJKUMAR MOHANTY (2) /1
VS VS 0
STATE OF ODISHA I
169 WP(C)/0029807/2020 DEBADATTA PANDA MANOJKUMAR MOHANTY (2) /1
Vs VS 0
STATE OF ODISHA I
170 WP(C)/0029808/2020 AEGI TIRUMAL BHIMA SANKARAN SIBA PRASAD PATI /1

VS

VS
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STATE OF ODISHA I
171 WP(C)/0029809/2020 RANJULATA MOHANTY MANOJKUMAR MOHANTY (2) /1
VS VS 0
STATE OF ODISHA I
172 WP(C)/0029810/2020 CHANDRAKANTA SUKLA MANOJKUMAR MOHANTY (2) /1
Vs VS 0
STATE OF ODISHA I
173 WP(C)/0029811/2020 ADWAITA KUMAR BISWAL CHITTARANJAN PATTNAIK /1
VS VS 0
DEPUTY REGISTRAR STATE ADMINISTRATIVE TRIBUNAL CUTTACK I
174 WP(C)/0029812/2020 BIJAY KUMAR SUKLA MANOJKUMAR MOHANTY (2) /1
VS VS 0
STATE OF ODISHA I
175 WP(C)/0029813/2020 MAHENDRA MOHAN MOHANTY CHITTARANJAN PATTNAIK /1
VS VS 0
STATE OF ODISHA I
176 WP(C)/0029814/2020 SARAT KUMAR PRADHAN PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ORISSA I
177 WP(C)/0029815/2020 DANDADHAR MOHAPATRA SRIKANTA KUMAR NATH /1
VS VS 0
STATE OF ODISHA I
178 WP(C)/0029816/2020 BIJAYA MIHIRA OJHA PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
179 WP(C)/0029817/2020 GOBINDA MEHER SK.JOSHI /1
Vs VS 0
BRANCH MANAGER ALLAHABAD BANK BHALUMUNDA BRANCH I
180 WP(C)/0029818/2020 PRAMOD KUMAR SAHU PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
181 WP(C)/0029819/2020 MURALIDHAR BEHERA PRAFULLA KUMAR MOHAPATRA /1

VS VS
STATE OF ORISSA
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182 WP(C)/0029820/2020 SUDAM CHARAN SAHU PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
183 WP(C)/0029821/2020 ASHOK KUMAR BEHERA PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
184 WP(C)/0029822/2020 RABINDRA KUMAR MAHARANA PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
185 WP(C)/0029823/2020 JAGABANDHU SAHOO KHIROD K.ROUT /1
VS VS 0
STATE OF ODISHA I
186 WP(C)/0029824/2020 ATULYA PRADHAN L.MISHRA /1
VS VS 0
STATE OF ODISHA I
187 WP(C)/0029825/2020 BENUDHAR CHAND BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
188 WP(C)/0029826/2020 ANIL KUMAR SENAPATI BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA Il
189 WP(C)/0029827/2020 PANCHANAN DAS BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
190 WP(C)/0029828/2020 MANAGING COMMITTEE BAHANIA PROJECT SRRESRX SCHBQIENA /1
Vs VS 0
STATE OF ODISHA I
101 WP(C)/0029829/2020 RAJKISHORE NAYAK CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
192 WP(C)/0029830/2020 RAKHAL DASH PRABHU PRASANNA BEHERA /1
VS VS 0
STATE OF ODISHA I
193 WP(C)/0029831/2020 MALAYA KUMAR MITRA CHANDAN MISHRA /1

Page 17/35



ORISSA HIGH COURT

FILING REPORT ASON :04/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
UNION OF INDIA I
194 WP(C)/0029832/2020 MANAS KUMAR PANDA CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
195 WP(C)/0029833/2020 GANESWAR RATH KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
196 WP(C)/0029834/2020 KAHANAI GIRI SAROJKUMAR PADHI /1
Vs VS 0
STATE OF ODISHA I
197 WP(C)/0029835/2020 SUJEET KUMAR PADHY CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
198 WP(C)/0029836/2020 NIMAIN PAL SAROJKUMAR PADHI /1
VS VS 0
STATE OF ODISHA I
199 WP(C)/0029837/2020 NIMAIN PAL SAROJKUMAR PADHI /1
VS Vs 0
STATE OF ODISHA I
200 WP(C)/0029838/2020 SUKANTA KUMAR SAHOO CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
201 WP(C)/0029839/2020 PRADIP KUMAR MOHANTY DAYANIDHI MOHANTY /1
VS VS 0
THE LIC HOUSING FINANCE LTD. I
202 WP(C)/0029840/2020 SIBANI MOHAPATRA CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
203 WP(C)/0029841/2020 HRUSIKESH PANDA CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
204 WP(C)/0029842/2020 JAGABANDHU BEHERA LAXMI CHARAN BEHERA /1

VS

VS
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ODISHA POWER TRANSMISSION CORPORATION LIMITED I
205 WP(C)/0029843/2020 ARSHAD MOHAMMAD CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
206 WP(C)/0029844/2020 LOKANATH DASH AMITAV DAS /1
Vs VS 0
AUTHORIZED OFFICER WESCO UTILITY I
207 WP(C)/0029845/2020 PREMANANDA MOHAPATRA K.K.BHUYAN /1
VS VS 0
STATE OF ODISHA I
208 WP(C)/0029846/2020 NIRANJAN BHOI SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
209 WP(C)/0029847/2020 NARA NARAYAN JENA SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
210 WP(C)/0029848/2020 M/S.P.SA BRICKS UPENDRA KUMAR SAMAL /1
Vs VS 0
BANK OF BARODA I
211 WP(C)/0029849/2020 SUDEEPTA KISHORE MAJHI SURENDRA KU.GARTIA /1
VS VS 0
STATE OF ODISHA I
212 WP(C)/0029850/2020 JANAKI| BALLAV MOHAPATRA SD.DAS /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0029851/2020 M/S.BHAGABAT INSTITUTE FOR MENTALLY AKIVREMSICRLLY HANDICAPPED /1
Vs VS 0
STATE OF ODISHA I
214 WP(C)/0029852/2020 MAA NARAYANI SELF HELF GROUP B.MOHANTY /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0029853/2020 HRUSIKESH PRADHAN SANJIB KUMAR RATH /1

VS
STATE OF ODISHA

VS
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216 WP(C)/0029854/2020 MRUTYUNJAYA RATH GOPAL KRUSHNA NANDA /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0029855/2020 BHAGIRATHI PADHAN BHAKTA RANJAN BARIK /1
VS VS 0
TAHASILDAR, BARPALI I
218 WP(C)/0029856/2020 SARAT CHANDRA BEHERA G.K.NANDA /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0029857/2020 ASWINI KUMAR MEHER SANJIB KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
220 WP(C)/0029858/2020 ANJAN KUMAR SWAIN DINESH KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
221 WP(C)/0029859/2020 BIRA KISHOR MEHER SANJIB KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0029860/2020 JAYAKRISHNA PRADHAN SANJIB KUMAR RATH /1
VS VS 0
STATE OF ODISHA Il
223 WP(C)/0029861/2020 NITYANANDA NATH SHARMA SANJIB KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0029862/2020 PRATAP KUMAR NAYAK DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
225 WP(C)/0029863/2020 PRAMOD KUMAR PANI SANJIB KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0029864/2020 SUKANT KUMAR SAHOO BANAMALI SAHOO /1
VS VS 0
STATE OF ODISHA I
227 WP(C)/0029865/2020 CHITTARANJAN TRIPATHY G.K.NANDA /1
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VS VS 0
STATE OF ODISHA I
228 WP(C)/0029866/2020 NARAYAN MISHRA GOPAL KRUSHNA NANDA /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0029867/2020 KAILASH CHANDRA ROUT SHASHIBHUSAN BISWAL /1
VS VS 0
STATE OF ODISHA I
230 WP(C)/0029868/2020 BRAJA KISHORE DINDA PRAVASH CHANDRA JENA /1
Vs VS 0
COLLECTOR, BALASORE I
231 WP(C)/0029869/2020 PRAMOD KUMAR BEHERA SHASHIBHUSAN BISWAL /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0029870/2020 KALANDI SWAIN CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
233 WP(C)/0029871/2020 ASHWINI KUMAR NAYAK SHASHIBHUSAN BISWAL /1
VS Vs 0
STATE OF ODISHA I
234 WP(C)/0029872/2020 RABI NARAYAN PANDA CHANDAN MISHRA /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0029873/2020 KAILASH CHANDRA ROUT SHASHIBHUSAN BISWAL /1
VS VS 0
STATE OF ODISHA I
236 WP(C)/0029874/2020 BAIDYANATH BEHERA CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
237 WP(C)/0029875/2020 PARAMANANDA GIRI BHARAT CANDRA PATRA /1
Vs VS 0
STATE OF ODISHA I
238 WP(C)/0029876/2020 DEBANANDA SAHU SHASHIBHUSAN BISWAL /1

VS

VS
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STATE OF ODISHA I
239 WP(C)/0029877/2020 SANTOSH KUMAR MALIK CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
240 WP(C)/0029878/2020 MANOJKUMAR JAISWAL CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
241 WP(C)/0029879/2020 PURNA CHANDRA PADHI ANIL KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
242 WP(C)/0029880/2020 ASUTOSH SINGH CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
243 WP(C)/0029881/2020 SUJIT PATRA M/S SIDHARATHA MISHRA-1 /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0029882/2020 BHAWANI SANKAR PRADHAN ANIL KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0029883/2020 RAJESH KUMAR PRUSTY CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
246 WP(C)/0029884/2020 BHAJARAM BISWAL ANIL KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
247 WP(C)/0029885/2020 KAILASH CHANDRA BISWAL CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
248 WP(C)/0029886/2020 MADHUSUDAN MAHARANA ANIL KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0029887/2020 BHIKARI CHARAN SINGH CHANDAN MISHRA /1

VS
UNION OF INDIA

VS
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250 WP(C)/0029888/2020 MAHESWAR SETHI ANIL KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
251 WP(C)/0029889/2020 SOUMYA RANJAN MEGH DURGESH NARAYAN RATH /1
VS VS 0
DIVISIONAL RETAIL SALES MANAGER, INDIA OIL CORPORATION LTD I
252 WP(C)/0029890/2020 PRASANTA RANJAN MOHAPATRA CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
253 WP(C)/0029891/2020 GOLAPA NAYAK PRATIK DASH /1
VS VS 0
STATE OF ORISSA I
254 WP(C)/0029892/2020 AMARENDRA KUMAR SINGH CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
255 WP(C)/0029893/2020 ABANI BHUSAN BARIK SHIVSANKAR MOHANTY /1
VS VS 0
THE STATE OF ODISHA I
256 WP(C)/0029894/2020 NIBEDITA RAY MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA Il
257 WP(C)/0029895/2020 DIPAK KUMAR PRATAP ALOK KUMAR PANDA /1
VS VS 0
CHAIRMAN TENDER COMMITTEE CENTRAL RED CROSS BLOOD BANK I
258 WP(C)/0029896/2020 DASARATHA NAIK K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
259 WP(C)/0029897/2020 KISHORE KUMAR NAIK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0029898/2020 DULIMANI HEMBRAM ALOK KUMAR PANDA /1
VS VS 0
REGIONAL PROVIDENT FUND COMMISSIONER..II I
261 WP(C)/0029899/2020 NARENDRANATHA SETHI GURU PRASAD PATTNAIK /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0029900/2020 MADHUSUDAN NAIK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0029901/2020 BISHNUPRIYA GIRI ALOK KUMAR PANDA /1
VS VS 0
REGIONAL PROVIDENT FUND COMMISSIONER..II I
264 WP(C)/0029902/2020 ANUPAMA MOHANTA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
265 WP(C)/0029903/2020 SANTILATA MISHRA LAXMI NARAYAN PATEL /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0029904/2020 NRUPATI MOHANTA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA Il
267 WP(C)/0029905/2020 GOBARDHAN BHOI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
268 WP(C)/0029906/2020 SANATAN SAMAL PRAFULLA CHANDRA DAS /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0029907/2020 URMILA PANI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0029908/2020 PRADEEP KUMAR KUMBHAKAR K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
271 WP(C)/0029909/2020 BISHNU CHANDRA KAR SD.ROUTRAY /1
VS VS 0
STATE OF ODISHA I
272 WP(C)/0029910/2020 BHARATI MOHANTA K.K.SWAIN /1
Vs VS 0
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STATE OF ODISHA Il
273 WP(C)/0029911/2020 DIGAMBAR ROUT SD.ROUTRAY /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0029912/2020 GAGAN BIHARI MOHANTA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
275 WP(C)/0029913/2020 ASWINI KUMARI PATTANAYAK SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0029914/2020 PRAMILA NAYAK SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA Il
277 WP(C)/0029915/2020 RAM PRASAD BISHI ASHISKUMAR MISHRA /1
VS VS 0
THE DIRECTOR GENERAL BOARDER SECURITY FORCE I
278 WP(C)/0029916/2020 MANAGING COMMITTEE OF SARASWATI SHISWRGERA MARDYR BARATIRUR /1
Vs VS 0
STATE OF ODISHA I
279 WP(C)/0029917/2020 MANASI MISHRA GURU PRASAD PATTNAIK /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0029918/2020 MALATI DAMBO SK.BHANJADEO /1
VS VS 0
STATE OF ODISHA I
281 WP(C)/0029919/2020 SANTOSH KUMAR MALLICK H.N.MOHAPATRA /1
VS VS 0
CHIEF GENERAL MANAGER, STATE BANK OF INDIA BBSR I
282 WP(C)/0029920/2020 JAGAN NATH MAHANA JK.MISHRA..2 /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0029921/2020 SRIPATI BHOI GURU PRASAD PATTNAIK /1
VS VS 0

STATE OF ODISHA
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284 WP(C)/0029922/2020 SANYAS| BEHERA JK.MISHRA..2 /1
VS VS 0
STATE OF ODISHA I
285 WP(C)/0029923/2020 MINAKSHI RATH S.D.ROUTRAY /1
VS VS 0
STATE OF ORISSA I
286 WP(C)/0029924/2020 RAMA CHANDRA SAHOO PRASHANTA KUMAR NAYAK /1
VS VS 0
ODISHA STATE CASHEW DEVELOPMENT CORPORATION LTD. I
287 WP(C)/0029925/2020 BISWARANJAN SAHOO DAYANADA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0029926/2020 DR.BRUNDABAN CHANDRA MISHRA SD.ROUTRAY /1
VS VS 0
STATE OF ORISSA I
289 WP(C)/0029927/2020 PRIYANKA PRIYADARSHINI SK.SAMAL /1
VS VS 0
STATE OF ODISHA I
290 WP(C)/0029928/2020 ANIL PRASAD SAH S.D.ROUTRAY /1
VS VS 0
UNION OF INDIA Il
291 WP(C)/0029929/2020 BENUDHAR SAHOO ABHAYA KUMAR SHARMA /1
VS VS 0
ODISHA GRAMYA BANK I
292 WP(C)/0029930/2020 ASIM HALDER SD.ROUTRAY /1
Vs VS 0
STATE OF ODISHA I
293 WP(C)/0029931/2020 SABITRI SAMAL RANJAN KUMAR ROUT /1
VS VS 0
THE ODISHA STATE HOUSING BOARD, BBSR I
294 WP(C)/0029932/2020 ABHIJEET GHOSAL SK.SAMAL /1
VS VS 0
STATE OF ODISHA I
295 WP(C)/0029933/2020 DURGA PRASAD DASH ASIT KUMAR CHAUDHURY /1
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VS VS 0
KORAPUT CENTRAL CO-OPERATIVE BANK LTD I
296 WP(C)/0029934/2020 M/S.THAKUR AUTOMOBILES SERVICE STATIGRUMYA RANJAN MOHANTY /1
VS VS 0
UNION OF INDIA I
297 WP(C)/0029935/2020 PRATIK MOHAPATRA NIRANJAN NAYAK /1
VS VS 0
STATE OF ODISHA I
298 WP(C)/0029936/2020 ABHIRAM PARIDA CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
299 WP(C)/0029937/2020 KALANDI CHARAN SWAIN M/S. DILLIP RAY /1
VS VS 0
STATE OF ODISHA I
300 WP(C)/0029938/2020 KRUSHNA CHANDRA PRADHAN RUDRA NARAYAN PARIJA /1
VS VS 0
STATE OF ODISHA I
301 WP(C)/0029939/2020 RAJENDRA PRADHAN RUDRA NARAYAN PARIJA /1
VS Vs 0
STATE OF ODISHA I
302 WP(C)/0029940/2020 AKSHYA KUMAR SAHOO CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
303 WP(C)/0029941/2020 RAKESH KUMAR MOHANTY CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
304 WP(C)/0029942/2020 RAMA CHANDRA MAJHI SP.NATH /1
VS VS 0
DEPUTY REGISTRAR, ORISSA ADMINISTRATIVE TRIBUNAL, CUTTACK I
305 WP(C)/0029943/2020 JAMUNA KALO SAROJKUMAR DASH /1
Vs VS 0
STATE INFORMATION COMMISSIONER, ODISHA I
306 WP(C)/0029944/2020 KISHORE KUMAR KARAN CHANDAN MISHRA /1

VS

VS
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UNION OF INDIA Il
307 WP(C)/0029945/2020 JANAKA BARIHA SAROJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
308 WP(C)/0029946/2020 TANWEER AHMAD KHAN CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
309 WP(C)/0029947/2020 GANESH MAHAK UL SP.NATH /1
VS VS 0
DEPUTI REGISTRAR, ORISSA ADMINISTRATIVE TRIBUNAL, CUTTACK I
310 WP(C)/0029948/2020 ROJALIN MOHAPATRA MANOJKUMAR MOHANTY..2 /1
VS VS 0
STATE OF ODISHA Il
311 WP(C)/0029949/2020 ADIKANDA BHOI CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
312 WP(C)/0029950/2020 MANOJKUMAR PANDA CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
313 WP(C)/0029951/2020 NALANDA INSTITUTE OF TECHNOLOGY (N.|. DEVI PRASAD DASH /1
VS VS 0
THE STATE OF ODISHA I
314 WP(C)/0029952/2020 BISWANATH MISHRA CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
315 WP(C)/0029953/2020 BIKAS KUMAR SAHOO SP.NATH /1
VS VS 0
STATE OF ODISHA I
316 WP(C)/0029954/2020 DUSMANTA KUMAR HATI CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
317 WP(C)/0029955/2020 SUJIT BEHERA M.M.DAS /1
VS VS 0

STATE OF ODISHA
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318 WP(C)/0029956/2020 SARAT CHANDRA ROUT CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
319 WP(C)/0029957/2020 PRAVAT KUMAR SAHOO SP.NATH /1
VS VS 0
STATE OF ODISHA I
320 WP(C)/0029958/2020 KALANDI DAS CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
321 WP(C)/0029959/2020 MAA SANKATA TARINI SELF HELPGROUP B.MOHANTY /1
VS VS 0
STATE OF ODISHA I
322 WP(C)/0029960/2020 MANOJKUMAR PANDA CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
323 WP(C)/0029961/2020 BALABANTA PANDA M.M.DAS /1
VS VS 0
STATE OF ODISHA I
324 WP(C)/0029962/2020 DEEPAK KUMAR SAHA CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA Il
325 WP(C)/0029963/2020 SK.BABU CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
326 WP(C)/0029964/2020 BABU KHAN CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
327 WP(C)/0029965/2020 NABA KISHORE PRUSTY NIRANJAN LENKA /1
VS VS 0
COMMISSIONER OF ENDOWMENT, ODISHA I
328 WP(C)/0029966/2020 SRI SALAJ CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
329 WP(C)/0029967/2020 PRAMOD KUMAR DASH CHANDAN MISHRA /1
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VS VS 0
UNION OF INDIA I
330 WP(C)/0029968/2020 SRINIBAS RAM NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
331 WP(C)/0029969/2020 MAA SANTOSHI WSHG KALI PRASANNA MISHRA /1
VS VS 0
STATE OF ODISHA I
332 WP(C)/0029970/2020 KALYANI RATH SUKANTA KUMAR DALAI /1
Vs VS 0
STATE OF ORISSA I
333 WP(C)/0029971/2020 SABITA BISWAL BIKRAM CHANDRA GHADEI /1
VS VS 0
UNION OF INDIA I
334 WP(C)/0029972/2020 SIBA SUAR SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ORISSA I
335 WP(C)/0029973/2020 SASMITA PRUSTY PRASANTA KUMAR JENA /1
VS Vs 0
STATE OF ODISHA I
336 WP(C)/0029974/2020 NIRAKAR PATI AGASTI KANUNGO /1
Vs VS 0
STATE OF ODISHA I
337 WP(C)/0029975/2020 NARMADA SAHOO B.R.TRIPATHY /1
VS VS 0
MD, ODISHA STATE CIVIL SUPPLIES CORPORATION LTD. I
338 WPCRL/0000123/2020 MATI KRISANI SEVATI SOREN MACHHKUND /72 /2020
VS VS 0
STATE OF ODISHA I
339 WPCRL/0000124/2020 JYOTI PRAKASH SAILABALA JENA /10
Vs VS 0
INTERNAL APPELLATE COMMITTEE I
340 ABLAPL/0013677/2020  ABDUL KHALIT DEEPAK KUMAR SAHOO /10

VS

VS
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STATE OF ODISHAA I
341 ABLAPL/0013678/2020  RAMESH NAYAK @ RAMESH CHANDRA NAYSKGAN BIHARI SINGH NEMALO /136 /2020
VS VS 0
STATE OF ODISHAA I
342 ABLAPL/0013679/2020  SURENDRA SAHOO DEEPAK KUMAR SAHOO DERABIS /195 /2020
Vs VS 0
STATE OF ODISHA I
343 ABLAPL/0013680/2020  JAGANNATH NAYAK SAROJKUMAR DASH TANGI (KHURDA) /315 /2020
VS VS 0
STATE OF ODISHA I
344 ABLAPL/0013681/2020  KANDURI ROUT DINESH KUMAR MOHANTY PURI SADAR /290 /2020
VS VS 0
STATE OF ODISHA I
345 ABLAPL/0013682/2020  ABDUL ASHAD DEEPAK KU SAHOO /10
VS VS 0
STATE OF ODISHA I
346 ABLAPL/0013683/2020  LIPUNA @ SUBRATA ROUT DEEPAK KUMAR SAHOO MAHAKALPARA /133 /2020
Vs VS 0
STATE OF ODISHA I
347 ABLAPL/0013684/2020  SABITA MANDAL @ MISTRI BISWANATH SWAIN MARINE PSAT JAMBO /132 /2020
VS VS 0
STATE OF ODISHAA I
348 ABLAPL/0013685/2020  SOURAV SARAOGI SATYABRATA PANDA 110
VS VS 0
STATE OF ODISHA I
349 ABLAPL/0013686/2020  DILIPKUMAR JAISWAL SATYABRATA MOHANTY KHARABEL NAGAR P.S. /144 /2020
Vs VS 0
STATE OF ODISHA I
350 ABLAPL/0013687/2020  BADRINATH PALAI KSHIROD K. ROUT MANGALPUR /432 /2020
VS VS 0
STATE OF ODISHA I
351 ABLAPL/0013688/2020  SULTAN KHAN BIJAYA KUMAR BEHERA-1 BHADRAK TOWN /323 /2020

VS
STATE OF ODISHA

VS
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352 ABLAPL/0013689/2020  ALEKHA CHANDRA MOHANTY SROUT SALIPUR /327 /2020
VS VS 0
STATE OF ODISHA I
353 ABLAPL/0013690/2020  BIBIDHA MOHANTY SMRUTI RANJAN MOHAPATRA CHANDAKA P.S. /185 /2020
VS VS 0
STATE OF ODISHA I
354 ABLAPL/0013691/2020  CHHATIA BEHERA AMITAV TRIPATHY NAYAGARH SADAR /137 /2020
VS VS 0
STATE OF ODISHA I
355 ABLAPL/0013692/2020  SUDAMA @ ANANTA KUMAR PARIDA B.SDASPARIDA SORO /345 /2020
VS VS 0
STATE OF ODISHA I
356 ABLAPL/0013693/2020  SRIKANT PRADHAN SSRAY-2 SHERAGADA /116 /2020
VS VS 0
STATE OF ODISHA I
357 ABLAPL/0013694/2020  MUNA @ SARADA PRASAD PANDA PRAFULLA KUMAR BISWAL AUL /165 /2020
VS VS 0
STATE OF ODISHA I
358 ABLAPL/0013695/2020  DILESWARI PRADHAN AMITAV MOHANTY JHARSUGUDA /705 /2020
VS VS 0
STATE OF ODISHA Il
359 ABLAPL/0013696/2020  PRADEEP SAMAL @ DIPU SAMAL SRMOHAPATRA BALIMI /155 /2020
VS VS 0
STATE OF ODISHA I
360 ABLAPL/0013697/2020  BULU PARIDA LAXMI CHARAN BEHERA KODALA /364 /2020
Vs VS 0
STATE OF ODISHA I
361 ABLAPL/0013698/2020  SK.JAWED @ SK. BULBUL NALINI KANTA MOHANTY GOP /287 /2020
VS VS 0
STATE OF ODISHA I
362 ABLAPL/0013699/2020  NATIA BEHERA @ PABITRA BEHERA N.SAHANI TANGI (KHURDA) /326 /2020
VS VS 0
STATE OF ODISHA I
363 ABLAPL/0013700/2020  ARUN KUMAR NAYAK ARIJEET MISHRA KALIAPANI /105 /2020
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VS VS 0
STATE OF ODISHA I

364 ABLAPL/0013701/2020  ADITI MISHRA DURGA PRASANNA MISHRA SAMBALPUR VIGILANCE /7 /2020
VS VS 0
STATE OF ODISHA I

365 ABLAPL/0013702/2020  KALYANA SAHU SURYA KANTA PRADHAN CHHENDIPADA /413 /2020
VS VS 0
STATE OF ODISHA I

366 ABLAPL/0013703/2020  ARUN PATRA B.SDASPARIDA KHAIRA /261 /2019
VS VS 0
STATE OF ODISHA I

367 ABLAPL/0013704/2020  BIDYADHAR JENA B.R.SWAIN BARI /202 /2020
VS VS 0
STATE OF ODISHA I

368 ABLAPL/0013705/2020  NALINI RANA SAROJKUMAR MISHRA KANTAMAL /126 /2020
VS VS 0
STATE OF ODISHA Il

369 ABLAPL/0013706/2020  AMAL DEY ASIT KUMAR JENA MALKANGIRI /229 /2019
VS VS 0
STATE OF ODISHA I

370 ABLAPL/0013707/2020  ASHOK KUMAR PARIJA GYANA RANJAN SETHI CHOUDWAR /120 /2020
Vs VS 0
STATE OF ODISHA I

371 ABLAPL/0013708/2020  JAGADISH @ JAGDISH DAS B.S.PANIGRAHI RAGHUNATHPALI /195 /2020
VS VS 0
STATE OF ODISHA I

372 ABLAPL/0013709/2020  TUTU @ NARAYAN SAHOO BIBHUTI KESHARI BISWAL KANPUR /125 /2020
VS VS 0
STATE OF ODISHA I

373 ABLAPL/0013710/2020  SK. SAFIUL HAQUE SOUMENDRA KUMAR NAYAK DHARMASALA /410 /2020
VS VS 0
STATE OF ODISHA I

374 ABLAPL/0013711/2020  SIDHANT BEHERA @ GUDU BEHERA SK.NAYAK DELANGA /157 /2020
Vs VS 0
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STATE OF ODISHA I
375 ABLAPL/0013712/2020  NITAI MANDAL ASIT KUMAR JENA MATHILI /92 /2020
VS VS 0
STATE OF ODISHA I
376 ABLAPL/0013713/2020  BULU @ GOURANGA SAHOO ANURAG PATI BARANGA /168 /2020
Vs VS 0
STATE OF ODISHA I
377 ABLAPL/0013714/2020  ANIRUDHA SWAIN BHASKAR SAMANTARAY KENDRAPARA /254 /2020
VS VS 0
STATE OF ODISHA I
378 ABLAPL/0013715/2020  SACHITANANDA SWAIN P.K.BEHERA PATKURA /246 /2020
VS VS 0
STATE OF ODISHA I
379 ABLAPL/0013716/2020  SIPUN BHUTIA @ SIPU ARIJEET MISHRA ANGUL TOWN /1201 /2020
VS VS 0
STATE OF ODISHA I
380 ABLAPL/0013717/2020  GANESH HANTAL @ BADABURA SAROJKUMAR PADHY SUNABEDA /152 /2020
Vs VS 0
STATE OF ODISHA I
381 ABLAPL/0013718/2020  KUNAL NATH JAYAKRISHNA MOHAPATRA CHANDABALI /23 /2014
VS VS 0
STATE OF ODISHA I
382 ABLAPL/0013719/2020  ANKUNA @ AKUNA @ BABINA PARIDA HIMANSHU BHUSAN SUTAR TALABANIA /97 /2020
VS VS 0
STATE OF ODISHA I
383 ABLAPL/0013720/2020  RATIKANTA NAYAK JAYAKRISHNA MOHAPATRA MARINE KASIA /69 /2020
Vs VS 0
STATE OF ODISHA I
384 ABLAPL/0013721/2020 ~ DEEPAK KUMAR BEHERA CHITTA RANJAN DASH KHANDAGIRI P.S. /635 /2019
VS VS 0
STATE OF ODISHA I
385 ABLAPL/0013722/2020  PRAMOD KUMAR PRUSTY AKSHAYA KUMAR PANDEY BALICHANDRAPUR /305 /2020

VS
STATE OF ODISHA

VS
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386 ABLAPL/0013723/2020  BRAHMANANDA JENA AKSHAYA KUMAR PANDEY BALICHANDRAPUR /305 /2020
Vs VS 0
STATE OF ODISHA I
387 ABLAPL/0013724/2020  DEBENDRA SAHOO JAYAKRISHNA MOHAPATRA DHAMNAGAR /236 /2020
VS VS 0
STATE OF ODISHA I
388 ABLAPL/0013725/2020  PRAFULLA CHANDRA MOHAPATRA AKSHAYA KUMAR PANDEY BALICHANDRAPUR /305 /2020
VS VS 0
STATE OF ODISHA I
389 ABLAPL/0013726/2020  PRADEEP KUMAR DAS ABHISHEK DASH SULIAPADA /73 /2020
VS VS 0
STATE OF ODISHA I
390 ABLAPL/0013727/2020  DEBASIS PRIYADARSHI DAS @ SAGAR DAS GROABARIBEHERA KISSANNAGAR PS /135 /2019
Vs VS 0
STATE OF ODISHA I
301 ABLAPL/0013728/2020  DEBASHISH PRIYADARSHI DAS @ SAGAR DAB.N.MISHRA KISSANNAGAR PS /22 /2020
VS VS 0
STATE OF ODISHA I
392 WPC(OA)/0001942/2019  BIDYADHAR CHHATAR M/S.DURGA PRASAD PANIGRAHI /1
VS VS 0
STATE OF ODISHA I
393 WPC(OAC)/0003817/2016 CHETANA PATRA M/S.JAGABANDHU SAHU /1
VS Vs 0
STATE OF ODISHA I
394 WPC(OAC)/0004295/2012  SUDHANSHU SEKHAR DASH M/S.SASHI BHUSAN JENA /1

VS
STATE OF ODISHA

VS
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SL. IANO NAME OF PETNR /APPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR/APPEL

1 31/2020 JYOTI PRAKASH-MP SAILABALA JENA
WPCRL/124/2020

2 70/2020 KEDAR@DAMBARUDHAR ROHIDAS-MP M/S.
JCRLA/30/2017

3 71/2020 MICHEL@MICHAL TETE-MP M/SBIJAY KU.RAGADA
JCRLA/77/2007

4 89/2020 STATE OF ODISHA-MP ADDL.STANDING COUNSEL
STREV/41/2020

5 90/2020 STATE OF ODISHA-MP ADDL.STANDING COUNSEL
STREV/41/2020

6 118/2020 AMIT KU. PANDA-MP DHANANJAYA MUND
MATA/133/2019

7 182/2020 CHETANA PATRA-MP M/S.JAGABANDHU SAHU
WPC(OAC)/3817/2016

8 193/2020 PRAKASH HARIPAL-MP SARBESWAR BEHERA
RPFAM/122/2020

9 194/2020 PRAKASH HARIPAL-MP SARBESWAR BEHERA
RPFAM/122/2020

10 195/2020 PRAHALAD MOHAPATRA-MP UPENDRA KUMAR SAMAL
CONTC/2318/2020

11 199/2020 SANGRAM MUDALI-MP MR.SK.PADHI, M/SDEVI PRASAD DASH
CRLMP/1227/2020

12 424/2020 STATE OF ORISSA-MP AGA.
RSA/198/2020

13 425/2020 STATE OF ORISSA-MP A.GA.
RSA/198/2020

14 426/2020 OMKARNAND PUROHIT-MP M/SBIRAJA PRSATAPATHY
RSA/226/2018

15 587/2020 NETAJ SANGHA OF IDGA COLONY-MP A.C. MOHAPATRA
CMP/601/2020

16 999/2020 MR. SAAD KIDWAI-MP SMRUTI RANJAN MOHAPATRA
ABLAPL/12745/2020

17 1047/2020 BULU@SUMANTA DAS@SUMANTA KUMARDASMP  SP.DASH
CRLMC/1556/2020

18 1048/2020 M/S ODISHA INFRATECH PVT.LTD.-MP P.K.GHOSE
CRLMC/1557/2020

19 1049/2020 K.DHIREN KUMAR DORA-MP SWAYAMJT ROUT
CRLMC/1558/2020

20 1050/2020 RABINDRA KUMAR PATTNAIK @RABINDRA NATH PATTMAMKFMRASAD BOSE
CRLMC/1559/2020

21 1051/2020 BIRAJMOHAN MOHANTY-MP DEVASHIS PANDA
CRLMC/1560/2020

22 1052/2020 BIBEK KUMAR SHAW-MP PRAFULLA KUMAR RATH
CRLMC/1561/2020

23 1053/2020 BIRAJMOHAN MOHANTY-MP DEVASHIS PANDA
CRLMC/1560/2020

24 1054/2020 PURUSATTAM MOHANTA-MP BHARAT CHANDRA PATRA
CRLMC/1562/2020

25 1055/2020 MANAS RANJAN DASH-MP DEEPALI MAHAPATRA
CRLMC/1564/2020

26 1056/2020 GEETANJALI MISHRA-MP JUGALA KISHORE PANDA
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

CRLMC/1565/2020
1066/2020
BLAPL/1624/2020
1067/2020
BLAPL/302/2020
1069/2020
BLAPL/6800/2020
1070/2020
BLAPL/2773/2020
1070/2020
CRLA/173/2015
1071/2020
CRLA/570/2012
1072/2020
CRLA/570/2012
1073/2020
CRLA/131/2016
1209/2020
MACA/716/2020
1210/2020
MACA/707/2020
1211/2020
MACA/707/2020
1212/2020
MACA/711/2020
1213/2020
MACA/567/2019
12971/2020
WP(C)/29762/2020
12972/2020
WP(C)/29766/2020
12973/2020
WP(C)/29767/2020
12974/2020
WP(C)/29770/2020
12975/2020
WP(C)/29773/2020
12976/2020
WP(C)/29775/2020
12977/2020
WP(C)/29774/2020
12978/2020
WP(C)/29776/2020
12979/2020
WP(C)/29777/2020
12980/2020
WP(C)/26973/2020
12981/2020
WP(C)/27568/2020
12983/2020
WP(C)/29781/2020
12984/2020
WP(C)/28019/2020
12985/2020
WP(C)/29311/2020
12986/2020
WP(C)/29783/2020
12987/2020
WP(C)/29784/2020
12988/2020
WP(C)/29786/2020
12989/2020
WP(C)/29787/2020

BIRENDRA SAMAD-MP

BRAJABANDHU BEHERA-MP

RAM CHANDRA PUJARI-MP

CHANDRAKANT DHIR-MP

SHARAT KU.MOHANTY-MP

SHARAT KUMAR MOHANTY-MP

SHARAT KUMAR MOHANTY-MP

UGRESAN PUTEL-MP

MANMATH BEHERA-MP

NATIONAL INSURANCE COMPANY LTD.-MP

NATIONAL INSURANCE COMPANY LTD.-MP

SASHI BHUSAN DAS-MP

DHIRENDRA KU MOHAPATRA

AMITAV TRIPATHY

NIHAR RANJAN SAHOO

NITYAMANDA PANDA

DEBA PRASAD DAS

M/S.DEBA PRASAD DAS

M/S.DEBA PRASAD DAS

M/S.SAMIR KUMAR MISHRA

PRADEEP KUMAR MISHRA

SABITA RANJAN PATTNAIK

SABITA RANJAN PATTNAIK

KAMALA KANTA MOHANTY

REGIONAL MANAGER, ORIENTAL INSURANCE CO.LTD-M®/'S.P.K.MAHALI

SURESH KUMAR BEHERA-MP

SUNIL KUMAR PANIGRAHI-MP

RAMESH CHANDRA PRADHAN-MP

FANINDRA BISHI-MP

SANTOSH KUMAR PATEL-MP

BHASKAR NANDA MONIPRAKASH-MP

SUDHANSU SEKHAR SAI-MP

SUSHANTA KUMAR BHOI-MP

SITARAM DAS-MP

M/S.KJISAHLUWALIA, SOLE PROPRIETORSHIP FIRM-MP

MINATI PANIGRAHI-MP

JYJAINTO KUMAR RAY-MP

SIDHESWAR MALLIK

MAYADHAR MISHRA

MAYADHAR MISHRA

MAYADHAR MISHRA

MAYADHAR MISHRA

M.PRATAP @ PRATAP KUMAR MOHAPATRA

MAYADHAR MISHRA

MAYADHAR MISHRA

SAMEER KUMAR DAS

SHISHIR KU.ROUTRAY

DEBASISNAYAK

SASWATI MOHAPATRA

SATYASAI MEDICAL COLLEGE HOSPITAL AND RESEA RCFACENE/AREAVIENA

M/S ARYAN MINING AND TRADING CORPORATION PVT.ISROMARSMRUTI MOHANTY

SUDHIR KUMAR PATTANAIK-MP
KABITA MAHAPATRA-MP
KASTU DEHURY-MP

KASTU DEHURY-MP
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58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

12990/2020
WP(C)/29788/2020
12991/2020
WP(C)/29792/2020
12992/2020
WP(C)/29793/2020
12993/2020
WP(C)/29799/2020
12994/2020
WP(C)/28656/2020
12995/2020
WP(C)/29801/2020
12996/2020
WP(C)/29804/2020
12997/2020
WP(C)/29805/2020
12998/2020
WP(C)/29817/2020
12999/2020
WP(C)/29803/2020
13000/2020
WP(C)/29824/2020
13001/2020
WP(C)/29828/2020
13002/2020
WP(C)/29839/2020
13003/2020
WP(C)/29848/2020
13004/2020
WP(C)/29852/2020
13005/2020
WP(C)/29864/2020
13007/2020
WP(C)/29868/2020
13008/2020
WP(C)/17665/2020
13009/2020
WP(C)/16314/2020
13010/2020
WP(C)/22761/2020
13011/2020
WP(C)/9285/2020
13013/2020
WP(C)/29881/2020
13014/2020
WP(C)/8810/2020
13015/2020
WP(C)/8810/2020
13016/2020
WP(C)/20204/2014
13017/2020
WP(C)/29891/2020
13018/2020
WP(C)/29889/2020
13019/2020
WP(C)/29889/2020
13020/2020
WP(C)/29899/2020
13022/2020
WP(C)/27236/2020
13023/2020
WP(C)/29919/2020
13024/2020

SUSHAMA SAHOO-MP

RAMESH CHADNRA SAHU-MP

BIBHU PRASAD DALAI-MP

BIBHU PRASAD DALAI-MP

GOBARDHAN NAYAK-MP

SURESH CHANDRA SAHU-MP

DAYANANDA MOHAPATRA

B.PANIGRAHI

B.PANIGRAHI

B.PANIGRAHI

ALEKH CHANDRA MOHANTY

B.PANIGRAHI

THE LIFT IRRIGATION DIPLOMA ENGINEERS ASSOCIATIORXANANDA MOHAPATRA

SCHOOL MANAGING COMMITTEE BAINCHA PRIMARY SGHSAANMRA KUMAR MISHRA

GOBINDA MEHER-MP

GANGADHAR JENA-MP

ATULYA PRADHAN-MP

S.K.JOSHI

SARAT KUMAR ACHARYA

L.MISHRA

MANAGING COMMITTEE BAHANIA PROJECT PRIMARY SEBREIHMBPMAR JENA

PRADIP KUMAR MOHANTY-MP

M/S.P.SA BRICKS-MP

MAA NARAYANI SELF HELF GROUP-MP

SUKANT KUMAR SAHOO-MP

BRAJA KISHORE DINDA-MP

MANORANJAN SENAPATI-MP

PRASANNA KUMAR MAJHI-MP

PANNEY LAL AGRAWAL-MP

ABHAYA KUMAR ROUT-MP

SUJIT PATRA-MP

SUBASHISA LENKA-MP

SUBASHISA LENKA-MP

DEBADUTTA MOHANTY-MP

GOLAPA NAYAK-MP

SOUMYA RANJAN MEGH-MP

SOUMYA RANJAN MEGH-MP

NARENDRANATHA SETHI-MP

UTSABA PATEL-MP

SANTOSH KUMAR MALLICK-MP

JAGAN NATH MAHANA-MP
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DAYANIDHI MOHANTY

UPENDRA KUMAR SAMAL

B.MOHANTY

BANAMALI SAHOO

PRAVASH CHANDRA JENA

ANJAN KUMAR BISWAL

ANJAN KUMAR BISWAL

M/S. SSDHESWAR MOHANTY

K.N.DAS

M/S SIDHARATHA MISHRA

BUDHADEV ROUTRAY

BUDHADEV ROUTRAY

M/S.D.ROUTRAY

PRATIK DASH

DURGESH NARAYAN RATH

DURGESH NARAYAN RATH

GURU PRASAD PATTNAIK

SHANTI PRAKASH MOHANTY

H.N.MOHAPATRA

JK.MISHRA..2



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

WP(C)/29920/2020
13025/2020
WP(C)/29922/2020
13026/2020
WP(C)/29924/2020
13027/2020
WP(C)/29925/2020
13028/2020
WP(C)/29927/2020
13029/2020
WP(C)/29928/2020
13030/2020
WP(C)/29930/2020
13031/2020
WP(C)/29931/2020
13032/2020
WP(C)/29932/2020
13033/2020
WP(C)/29933/2020
13034/2020
WP(C)/29934/2020
13035/2020
WP(C)/29937/2020
13036/2020
WP(C)/29938/2020
13037/2020
WP(C)/29939/2020
13038/2020
WP(C)/29951/2020
13039/2020
WP(C)/29959/2020
13040/2020
WP(C)/29965/2020
13041/2020
WP(C)/29968/2020
13042/2020
WP(C)/29969/2020
13043/2020
WP(C)/29970/2020
13044/2020
WP(C)/29972/2020
13045/2020
WP(C)/29973/2020
13047/2020
WP(C)/29975/2020
993/2020
ABLAPL/10859/2020
994/2020
ABLAPL/11031/2020
995/2020
ABLAPL/11287/2020
996/2020
ABLAPL/11253/2020
997/2020
ABLAPL/8560/2020
998/2020
ABLAPL/2743/2016
1068/2020
BLAPL/10581/2019
1071/2020
BLAPL/5344/2019
12982/2020
WP(C)/21749/2020

SANYAS|I BEHERA-MP

RAMA CHANDRA SAHOO-MP

BISWARANJAN SAHOO-MP

PRIYANKA PRIYADARSHINI-MP

ANIL PRASAD SAH-MP

ASIM HALDER-MP

SABITRI SAMAL-MP

ABHIJEET GHOSAL-MP

DURGA PRASAD DASH-MP

M/S.THAKUR AUTOMOBILES SERVICE STATION-MP

KALANDI CHARAN SWAIN-MP

KRUSHNA CHANDRA PRADHAN-MP

RAJENDRA PRADHAN-MP

NALANDA INSTITUTE OF TECHNOLOGY (N.I.T)-MP

MAA SANKATA TARINI SELF HELP GROUP-MP

NABA KISHORE PRUSTY-MP

SRINIBAS RAM-MP

MAA SANTOSHI WSHG-MP

KALYANI RATH-MP

SIBA SUAR-MP

SASMITA PRUSTY-MP

NARMADA SAHOO-MP

MUKUNDA JENA-MP

BABUL CHAKARA @ PARTHA SARATHI CHAKARA-MP

CHAU @ ASISH BEHERA-MP
PRATAP CHANDRA PAIKRAY-MP
BANTI SETHY-MP

GEETANJALI MISHRA-MP
BAISHNABA PADHAN-MP
RANJIT DAS-MP

M/S. TARAMA APARTMENT PVT.LTD.-MP
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PRASHANTA KUMAR NAYAK

DAYANADA MOHAPATRA

S.K.SAMAL

S.D.ROUTRAY

S.D.ROUTRAY

RANJAN KUMAR ROUT

SK.SAMAL

ASIT KUMAR CHAUDHURY

SOUMYA RANJAN MOHANTY

M/S. DILLIPRAY

RUDRA NARAYAN PARIJA

RUDRA NARAYAN PARIJA

DEVI PRASAD DASH

B.MOHANTY

NIRANJAN LENKA

NIRANJAN LENKA

KALI PRASANNA MISHRA

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

PRASANTA KUMAR JENA

B.R.TRIPATHY

JUGALA KISHORE PANDA

RABI NARYAN BEHERA



121

122

123

124

13006/2020
WP(C)/25742/2020
13012/2020
WP(C)/26532/2020
13021/2020
WP(C)/22304/2020
13046/2020
WP(C)/14131/2020

SONILATA SETHY-MP
DR.MANOJKUMAR PRADHAN-MP
RANJAN KUMAR SAMAL-MP

NIRANJAN JENA-MP
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